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(Interruptions)

Whatever it may be, cule is a rule,

Diseases and Problems of Livestock

*630. SHRI GHULAM MOHAMMAD
KHAN : Will the Minister of AGRICUL-
TURE be pleased to lay a statement
showing :

(a) whether the various types of diseases
and problems of livestock are causing harm
to the life asd health of animals in the
country ;

(b) whether efforis have been made to
understand the problems of livestock as the
animals are vital for the welfare and develop-
ment of our economy ;

(c) the details of veterinary research
institutions working in the country and
Central assistance available to them ; and

(d) the special steps proposed to
strengthen research and education in this
field in the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) and (b)

Animals all over the world are subject to |

the harmful effects of disease and other
environmental problems, In India, efforts
made through research and development
programmes, have progressively reduced the
extent of such adverse cffects on livestock.

(c) Under the Indian Council of Agri-
cultural Research, Indian Veterinary Research
Institute, Central Sheep and Wool Research
Institute, National Dairy Research Institute,
Central lostitute for Research on Goats and
the Central Avian Research lnstitute are
functioning. The total Central assistance
available to them during 1983-84 was Rs,
1581 crores.

(d) During the Sixth Plan the Indian
Council of Agricultural Research is setting up

APKIL ¥, 1954

Oral Answe, s 28 .

an Institute on Buffalo Research, Bureau of
Animal Genetic resources and Institute of
Genetics besides National Research Centres
for Yak, Mithun, Camel and Equine Develop-
ment. During the 7th Plan, the major thrust
of research would be on conservation and
improvement of indigenous draught breeds
and development of better feeding systems,
Veterinary education has been strengthened
by conferring the deemed-to-be-a University
status on IVRI it is proposed to increase
the output of veterinary graduates.
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SHRI YOGENDRA MAKWANA
Sir, is it compulsory to speak in Hindi in
this House? One can speak either in English
or in Hindi, The hon. Member does not
understand English and, therefore, I have to
speak in Hindi, I do not know how far it is
proper,
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Vaccuvators at Different Ports

*¥633, SHRI BHEEKHABHAI : Will
the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :
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(a) whether the Food Corporation of
India had taken vaccuvators from Department
of Food and also purchased the same for
clearance of foodgrains from ships at the
port.

(b) if so, the number of vaccuvators at *
different ports/places in serviceable condition
and its value as on date considering present
market price ;

(c) whether these vaccuvators despite
being in working cordition are not being
used and the work relating to clearance of
foodgrains from ships has been given on
contract to Bombay Port Trust|private
contractors ; and

(d) if so, the reasons thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL SUPP-
LIES (SHRI BHAGWAT JHA AZAD):
(@) The FCI bad taken over grain
discharging machines referred to as ¢ Vaccu-
vators’” from the Department of Food and
had also subsequently purchased machines
for mechanical discharge of foodgrains from
Ships at Ports.

(b) The total number of grain dis-
charge machines in serviceabie condition at
the various Ports is 135 The total present
book value of these machines is around Rs.
3.54 crores.

(c) and (d) The machines are being
utilised for discharge of food grains at Cal-
cutta Port. At other centres, the machines
are not being used. The work relating to
unloading from the ships has been entrusted
to licensed stevedores registered with Bombay
Port Trust. The reasons for not utilising
these machines at Bombay Port are ;

(i) inability of Bombay Port Trust to
provide a berth on permanent basis
where mechanised  installations
could be undertaken.

(ii) Bombay Port Trust’'s refusal to
allow any permanent fixtures.





